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1. O.A.NOTIS4fe5

' (1)Dwarika Prasad S/o Shri Tej Bahadur agéd
about 50 years, R/o Qutr. No. L 21 A, Loco

Colony, Churu Distt.Churu, N/Rly.at present_ehployed on-
the post of Driver Goods under Loco Foreman Churu N/Rly. |
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‘_@ { ‘ (2)Mumtaj Ali II S/o Sh.Alim Khan -aged about 52 years,
o _R/o‘Athuna Mohalla, Near Madina Masjid Chyru at present
.employea on the'post'of~Driyer Goods under Loco Foreman
Churu N/Rly.' . | -

(3)Keshu Dan'S/o‘Sh.Sadul Dan éged about 46 years, R/o
Vill and Post Khaéoli Distt. Churu .(Raj) at present

_emp16Yed on the post. of Driver Goods under Loco Foreman,
Churu N/Rly. '

.....Applicants.

0.A.No.450/95

Vashu Dev S/o Shri Brij Lal ‘aged about 51 years, R/o
.fNaiya Ka'Mandir Ke Pass, Rattanéarh, Distt. Churu, at
presentAempibyed on the'post of Driver Goods under Loco
Foreman, Rattangarh, N/Rly. |
- » <....Applicant.

versus

1. _Kl)Union of India. through General Managef, Northern

Railway, Baroda House, New Delhi.

(2)Divisional Personnel Officer,Northern Railway,Bikaner

| ' . . - ‘Division,Bikaner.

B _

| ' ) o (3’ pDivisional Mechaﬁical Engineer (P),Northern
AR G Tre-Ratlvay ;Bikaner: Division; Bikaner s T TS m s s

e Respondents in the 0.As




I S
Mr.J.K. Kaushik, Counsel for the applicants.

Mr.R.K.Soni, Counsel for the respondents in O. A No. 154/95
Mr V. D Vyas,Counsel,for,the—respondents in 0.A.No. 450/95

seves . - . . ‘

PFR HON'BLE MR.GOPAL SINGH,ADMINISTRATIVE MEMBER : . e ', |

A‘ The . controversy involved in 'theSe applications and the —

AN vrelief sought are common, therefore, both'the applications ate °
disposed of by‘a common order. . v
[’ ‘ e T 2. 'Applicants in these applications\ have prayed‘ ﬁorwla

o L . - S S
‘ ' : : direction to the respondents to consider. their cases for regular

l‘ﬁ“_ - _' ’ promotion to. the posts of Goods Driver under'the re-structuring
' ; ' B ‘ o .

scheme effective from '1.3.1993 following the modified selection |
procedure. They have also'prayed for\setting aside the impugned y i
l

order dated ' 25.3.1995 at Annex.A/1 through wh1ch the respondent

‘department has 1n1t1ated the process .of selectlon to the post of

"Goods Driver.

'm"3, The applicants’ contention ’is that the respondents have
~not implemented the re-structuring scheme effective,from 1.3.1993 . |
Aand,xtherefore) these applications. .

4, In the Counter, the respondents ‘have submitted that tke re-

*" . fi ‘f_ T :“ -structurlng scheme has already been 1mplemented v1de their letter
| | : dated» 18.1.1994/2.9.1994_ (Annex/§/3) - It has also been . ﬂg

_asserted iby' the respondents that the. re—structuring scheme: N
_envisaéed placement of 20% posts of Goods Driver 1n “the higher T> ;

lscale. Since the applicants were holding substantive posts of '.}

'%%Pf%ﬁ“fﬂsjtfwff@feéu« Shunters and were off1c1at1ng on ad hoc bas1s as’ Goods D;ivers, R




they were not entiﬁled to- be considered for the post_of Goods

L Driver.. The respondents letter dated 18.1.1994 ithplementing tihe

re-structuring scheme has also not been challenged by ‘the

. C ] applicants.

5. A perusal of thisire—structurihg _schéme placed at Anne_ic.A/3 :

reveals that 20% posts of Goods Driver in._the scale Rs. 1350-2200

. o |  were placed in the 'high_er scale of Rs.1600-2660 and similarly 20%
@I N .'pqsts of.-Shunters."'scé.le Rs.1200-2040 we;:re placed ‘i"n the higher
.sc;.ale of 1350-2200 in terms_,of- the scheme. Since fhe applicanfs :
Were‘ “holding the éu_bstantive post. of Shﬁntefs they were not

entitled for placement in the higher scale of Goods Driver in terms

of the  scheme. Thus, in our view, both the Applications are

S U S without any merit-and'des’erv'e- to be dismissed.
! ' . Both the Applications are accordingly dismissed with no
C o orders as to cost. o
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